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(vi) NEED FOR EARLY SETTING UP OF
TWO MORE UNITS OF BHARAT
ELECTRONICS.

SHRI ERA MOHAN (Coimba-
tore): It is a matter of great satisfac-
tion that the Bharat Electronics, the
nation’s premier electronic manufac-
turning company in the public sector
has in hand [irm orders for equipment
worth Rs. 350 crores. Its annual
production capacity is just Rs. 100
crores and at this rate, without setting
up units, it will take three to five years
to fulfil these orders. A major portion
of this unit is for electronic equip-
ment used for tanks. Four years
ago the Bharat Electronics had sub-
mitted proposals for setting up two
morc units. Since the tank factory is
located at Avadi, Madras, BEL suggest-
ed the setting up of an unit at Madras,
as it would be leading to better coor-
dination in effecting supplies. The
second unit may be proposed to be
set up at Pune for supplics of specia-
lised defence equipment to Defence
units in Pune.

It is regrettable that the whole issue
should take more than four years to
decide. Now itis understood that the
BEL has been asked to reconsider the
site location for the two units and
several places in industrially back-
ward areas have been suggested.
Bearing in mind the problems of
transporting both raw materials and
finished products these units may be
located at alternate locations. The
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decision of a commercial under-
taking, particularly making sophis-
ticated electronic equipment for de-
fence and not public utility items of
day to day living of the people should
be final. The industrial backward-
ness of any area should not come in
the way of BEL setting up these two
units to manufacture electronic equip-
ment for meeting the defence needs.
There should be no change in the
location of one unit of BEL at Madras.

(vil) NEED TO  GIVE ABUNDANT
ORDERS BY ECL TO ANCILLARY
UnNITS IN ASANSOL TO ENSURE
THEIR SURVIVAL.

SHRI AJIT KUMAR SAHA
(Vishnupur): Sir, small scale ancillary
units in Asansol area are on the verge
of ruination due to non-cooperation
from the Eastern Coalfields Limited.
These ancillary units in Asansol used
to get orders from ECL but for the
last 16 months they are not getting
any order from ECL. Sir, if these
units are forced to close down, then
livelihood for more than 5000 people
attached with these units will be in
peril. Sir, as per the instruction of
Bureau of Public Enterprises (BPE)
abundant orders should be given to
these ancillary units for the develop-
ment of small scale industry. For
fixing the rate of ‘coal tub’ a meeting
had been called in May, 1981 and in
that meeting the representatives of the
ancillary units protested at the final
rate of Rs. 2,192/- for coal tub while
the present rate stands at Rs. 2,500/-.
After that meeting, ECL stopped order
to these ancillary units. They placed
order to various units in Bihar and
even to far away Haryana and Maha-
rashtra.

Sir, if this attitude is adopted by all
the public sector undertakings, how
can there be growth of small scale
industry in the country ? Therefore,
I urge upon the Government that for
the survival of the ancillary units in
Asansol area abundant orders should
be given by the ECL to them.’
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1 also demand that the M_inistcr
concerned make a statement in the
House in this regard.

(viii) DEMAND TO RESTORE status
quo OF REGISTRATION PROCEDURE IN
DELHI UNIVERSITY AND JAWAHARLAL
NEHRU UNIVERSITY.
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(ix) RAILWAY SERVICES IN U.P.
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